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BalIk eI AmerIea 

• J Shrl Indrajlt GlIp&II: 
847. "\.. Shrl Yasbpal SlaP: 

Will the Minister of FillaDce be 
pleased to state: 

(a) whether the Bank of Amerlea 
has been recently allowed to open 
branches in India; 

(b) if so, whether this is meant to 
enoourqe investment in India of 
U.S. private capital on a large scale; 
and 

(c) whelher any guarantee allai".t 
nationalisation was given by Govern-
ment before tAle Bank opened it. 
Indian branches? 

The Minister of PlanDm. (Shrl B. 
B. Bhapt): (a) The Bank of America 
was cranted a licence by the Reserve 
Bank of India under section 22 of the 
Bankine Companies Act, 19019. and it 
opened a branch at Bombay on the 
20th May. 19601. 

(b) The opening of this branch is 
expected to facilitate to some extent 
the inflow of ahart-term capital for 
investment within the country. 

(c) The question of Government 
Ilivinll Iluarantee to the bank apinst 
nationalisation does not arille. 

DrIakJac Water BoanI 
·m. Shri Vishwa Hath Pantl.,: 

Wi\: the Minister of BtaJlh be pleas-
ed to state: 

(a) whether GoV'ernment propose 
to set up Statutory DrInking Water 
Boards on the line. of State Electri-
city Boards to promote the supply I)f 
drinkine water on a cammercta! bl.ls; 
and 

(b) if so. when such Board. will be 
constituted? 

TIle IIinI8&er ., Bealtla (Dr. SabIIa 
Na,ar): (a) and (b). There Is no pro-
posal to set up statutory Drinking 
Water Boards at praenL The recom-
mendation of a seminar held in April, 
1964 to set up 8\lCh Boards is how-
ever under consideratioD. 

Eastern V.P. 

r Shrl VlIIBDBtIl: 
·2019. ~ Shrl Vishram Prassd: 

.. Shrl SOlaDki: 

W ill the Minister of PlaDDIn, be 
pleased to state: 

(a) the action taken to implem~nt 
the recommendations of the Planning 
Commission's :3tudy Team far the 
Development of Eastern Districts of 
Utlar Prade9h; 

(b) whether lhe pattern to be ap-
plied to all similar backward pockets 
in other States. has been evolved 
from the Study Team's )'<'Commenda-
tions; and 

(c) it so, the main features of the 
pattern? 

The Mlalllter of PlBDDlnr (Shrl B. 
R. Bhapt): (a) Afterdiacussion with 
the Chief Minister of Uttar Pradesh 
and in consultation with the Minis-
try of Finance. the Planning Commis-
sion has approved the accelerated de-
velopment programme recommended 
for implementation for 1964-65 by 
the Joint StUdy Team for the fOUl" 
eastern districts of Utlar Pradesh. 

(b) and (c). The pattern of deve-
lopment of bacltward areas in dilT-
erent States, will have to be based 
on studies of the economic and social 
conditions of these areas. 

Raid. In Bombay 

r Shrl Barl Vlslma K ..... th: 
·UO. ~ Shrl Vlshram Pre"': 

L Shrl Barrl: 
Will the· Minister of FInance be 

pleased to state: 

. (a) whether it is 8 fact that on the 
31st July. 111601 or thereabout. the 
Directorate of Enforcement Foreign 
Exchange raided some house. or flats 
in Bombay; 

(b) if so. the purpose of the raids; 
and 

(c) whether any loads or articles 
were seized during the raj is? 




